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(b) All possible measures have bH'n 
takeR against such movements an j 
activities of Naga he stiles. 

P&T Quarters in Palghat (Kerala) 

259'7. Sbri P. Kunhan: Will the 
Minister of Communicatioll!> be pk~s
ed to state: 

(a) the amount allotted for the con-
struction' of quarters for P&T Em-
ployees in Palghat District, Kera'a 
during 1964-65 and 1965-66; and 

(b) the number of quarters COJl-

structed and the amount spent.? 

The Minister of state in the Depart-
ment of Parliamentary Affairs alld 
COmmunications (Shri Jaganatba 
Rao): (a) No specific amount was 
allotted fluring these years for cons-
truction of quarters in Palghilt 
District. 

(b) No quarters were constructed 
and no amount was spent. 
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IndiaD Postal Orders 

2601. Sbri Jedbe: Will the .Minister 
of CommunicatioDS be pleased to state: 

(a) whether it is a fact that the 
Indian Postal Order for the higlle.st 
denomination is rupees ten only; 

(b) whether it ~ aUo a tact 1.illit 
the U.P.S.C. and various Universities 
and Public Service Commissions 
accept only Indian Postal Orders for 
payment of their fees for which pub-
lic have to purchase many postal 
orders of rupees ten only; 

(c) if so, whether in thE interest Qf 
economy of paper, Government p~o
pose to issue I.P.OS. of the denomill!l-

. tions of Rs. 50 and Rs. 25; and 

(d) if so, when the I.P.Os. of higher 
denominations are likely to be avail-
ab'e in the Post Offices? 

The Minister of state In the Depart-
ment of Parliamentary Mairs and 
Communications (Sbri Jaganatha 
Rao): (a) Yes, Sir, Under Section 
45 of the I.P.O. Act 1898; the Central 
G(}Vernment is not empowered to 
issue I.P.Os. for denomination beyond 
Rs. 10. 

(b) When fees for more thpn Rs. 10 
have to be paid this is done by pur-
chasing suitable number of I.P Os. of 
different denominations to mak~ up 
the requisite amouDt. 

(c) and (d). The proposal II under 
consideration. Amendment of the 
I.P.O. Act is necessary. It is n~t 
possible to indicate definitely the time 
by which this will be introduced. 

Indian Labour Conference 

2102. Smi Madhu Llmaye:' 
8brimati Renu Chakravartty: 
8hri Bade: 
8mi D. C. Sharma: 
Shri Manoharan: 
Sbri Prakash Vir Shastri: 
Shri S. M. Banerjee: 
Shri Mohammed Koya: 
8hri Alvares: 
8hrl Maurya: 
Shri Trldib Kumar 

Chaudhuri: 
Sbri A. V. Ragha .... n: 
Shri Tulsldas Jadha?: 
Dr.. U. MIsra: 
8mi Indrajit Gupta: 
shri Prabhat Kar: 
Shri P. C. Borooah: 
Shri Ram Harkh Yadav: 

Will the Minister of Lllbour, "Em-
Jldoyment and RehabUltation he pleas-
• d to state: . 

(a) the conclusions of the recently 
held Indian Labour Conference; 

(b) whether the Indus~rial Truce 
llesolution has been repudiated by the 
~L'rade Union Organisation because of 
(;overnment's failure to hold d )wn 
prices, curb profits and black-
Inarketing; and 

(c) if so, the steps taken to ,ave 
the IndWltrial Truce? 




